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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. NO. 620/ 2022

IN THE MATTER OF:

KAUSHAL KISHORE VISHWAKARMA ...APPLICANT
VERSUS
STATE OF PUNJAB AND OTHERS ...RESPONDENTS
INDEX

NDOH : 07.04.2025
S.NO. PARTICULARS PAGE NO.

1. | Affidavit on behalf of Respondent No.4, containing the 1-7
current status.

2. |DOCUMENT -1
Copy of the Letter, dated 28.02.2025, from Respondent 8-11
No.5 to Respondent No.4

3. |DOCUMENT -2
Copy of Letter, dated 12.03.2025, from Respondent 12
No.4 to Respondent No.5

4. |DOCUMENT -3
Copy of Email, dated 19.03.2025, from Respondent 13-14
No.4 to Respondent No.5

THROUGH Wﬂ
Ao’

(SUNIL TYAGI) (YESHI RINCHHEN)

(NIKITA MAHESHWARI) (JUVAS RAWAL)
Counsels for the Respondent No.4

ZEUS LAW ASSOCIATES

2, Palam Marg, Vasant Vihar, New Delhi - 110 057
Tel.: 011- 41733090; 8810213725 | zeus@zeus.firm.in

Place: New Delhi
Date: 24.03.2025
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From: Gurpreet Singh La'yal <gslayal@nfl.co.in> DOCUMENT-3
Date: Wed, Mar 19, 2025 at 3:20PM (%QAO f:!j%
Subject: Fwd: Letter Dated 12.03.2025 (Sale . 393 dated 21.06.2022 for Lifting of Carbon

Slurry).
To: Shubham Sales Co. Rohtak <SHUBHAMSALESCOM@gmail.com>
Cc: Pawan Agrawal <pagrawal@nfl.co.in>, Punit Jain <punit.jain@nfl.co.in>

Dear Sir,

In continuation to trailing mail you are once again requested as under :-

1. Please submit the mutually agreed Undertaking cum Indemnity Bond (on non-judicial stamp paper of
Rs. 100/-) along with Post Dated Cheques of equal amount enabling us to proceed further for release of
financial assistance for expeditious lifting of Carbon Slurry.

2. Please start the lifting of Carbon Slurry immediately.

Regards,

Error! Filename not specified.
Gurpreet Singh Layal

Chief Manager (Matls.)

---------- Forwarded message ---------
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From: Gurpreet Singh Layal <gslayal@nfl.co.in>

Date: Wed, Mar 12, 2025 at 9:10AM

Subject: Letter Dated 12.03.2025 (Sale Order No. 393 dated 21.06.2022 for Lifting of Carbon
Slurry).

To: Shubham Sales Co. Rohtak <SHUBHAMSALESCOM@gmail.com>

Cc: Pawan Agrawal <pagrawal@nfl.co.in>, Punit Jain <punit.jain@nfl.co.in>

Dear Sir

With Reference to your request dated 10/01/2025, 10/02/2025 & 28/02/2025, please find herewith
attached letter for your further necessary actions.

Regards

Gurpreet Singh Layal
Chief Manager (Matls.)

RGBT : Jg HLl MUY Td fAATEPBd € | I8 SHA Ud 0 A1 Uod BIsal, M1 37R baet daifad Sfad
T HRIT & 39ANT & g § | AfE 39T A8 SHA Terd! I UTd §3AT € a1 39 59 $He ol TR, faawor a1 wfafafd 7
&, Y Bl {d SHeT GRT Ffeid B 3R Ao [Geeq F 58 7T Bl gel < | Wieidl & 3rfdRerd 317 fbdt &b gRT
fordt ¥t €1 & 5 AT BT IUANT IMEIBd & HR YT BIg IUANT IUYeRd BRATS b foid ITRamiT g |

AT BTSSR feifAcs 7 Ig FAfedd B & fad Tgfid Araurt svdt & fos 39 e § BIg Wl aRa 7 %,
TTIT S AT 372IaT HeTes P IUANT A 81 aTett et Wt &1f 3reram erfd o foig TATwHTe SR 7€ g |

Disclaimer : This communication is confidential & privileged. This email and any files transmitted with it
are confidential and intended solely for the use of the individual or entity to whom they are addressed. If
you have received this email in error you should not disseminate, distribute or copy the email, further
notify the sender immediately & delete the email from your system. Use of this email in any manner by
anyone other than the addressee is unauthorized and shall be liable to take appropriate actions against
such usage.

National Fertilizers Limited has taken reasonable precautions to ensure that no viruses are present in
this email, however, it cannot accept responsibility for loss or damage arising from the use of this email
or attachment.
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